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(iii) Action Taken by the Government on the recommendations contained in

Chapter—I and final replies included in Chapter—V of the Eighteenth Action
Taken Report (Sixteenth Lok Sabha) on the recommendations of the Committee
contained in the Sixth Report (Sixteenth Lok Sabha) on ‘Demands for Grants
(2015-16)’ of the Ministry of Rural Development (Department of Rural

Development);

(iv) Action Taken by the Government on the recommendations contained in

™)

Chapter—1 and final replies included in Chapter—V of the Twenty-ninth
Action Taken Report (Sixteenth Lok Sabha) on the recommendations of the
Committee contained in the Twenty-second Report (Sixteenth Lok Sabha)
on ‘Demands for Grants (2016-17)’ of the Ministry of Rural Development

(Department of Land Resources);

Action Taken by the Government on the recommendations contained in
Chapter—I and final replies included in Chapter—V of the Thirtieth Action
Taken Report (Sixteenth Lok Sabha) on the recommendations of the Committee
contained in the Twenty-third Report (Sixteenth Lok Sabha) on ‘Demands
for Grants (2016-17)’ of the Ministry of Drinking Water and Sanitation; and

(vi) Action Taken by the Government on the recommendations contained in

Chapter—I and final replies included in Chapter—V of the Thirty-first Action
Taken Report (Sixteenth Lok Sabha) on the recommendations of the Committee
contained in the Twenty-fourth Report (Sixteenth Lok Sabha) on ‘Demands
for Grants (2016-17)’ of the Ministry of Panchayati Raj.

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

MR. DEPUTY CHAIRMAN: I have to inform Members that the Business
Advisory Committee in its meeting held on the 18th of July, 2017, has allotted time

for Government Legislative Business, as follows:—

Business Time Allotted

Consideration and passing of the following Bills, as passed
by Lok Sabha:-

(a) The Footwear Design and Development Institute Bill, 2017 One hour

(b) The factories (Amendment) Bill, 2016 Two hours

(¢) The Motor Vehicles (Amendment) Bill, 2017 Three hours
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Business Time Allotted
(d) The Admiralty (Jurisdiction and Settlement of Maritime One hour
Claims) Bill, 2017
(¢) The Collection of Statistics Amendment) Bill, 2017 One hour
(f) The National Institutes of Technology, Science Education One hour

and Research (Amendment) Bill, 2017

REGARDING THE DEMAND FOR INCREASE IN THE SALARIES AND
ALLOWANCES OF THE MEMBERS OF PARLIAMENT AND ISSUE
RELATED TO PROBLEMS OF FARMERS IN THE COUNTRY
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MR. DEPUTY CHAIRMAN: What is your point of order? ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Where is the point of order in that? ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)... You have made your
point. ...(Interruptions)... All right. ...(Interruptions)... You have made your point.

...(Interruptions)... Yes. ...(Interruptions)...
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